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SHRI RAM VILAS PASWAN: What
about giving free educafion?
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SHRI NIREN GHOSH: Yoy are all
along violating the Directive Irinci-
ples of the Constitution,

7th Non-aigned Summig

*66. SHRI M. RAMGOPAL REDDY:
SHRI BALASAHEB VIKHE
PATIL:

Will the Minister of EXTERNAL
AFFAIRS be pleased to state: .

(ay whether it is a fact that India
has been sounded to host the Seventh
Non-a.igned Summit;

(b) if so, whether a decision has
been taken by the Foreign Ministers of
the non-aligned countries in this re-

gard;
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(c) whether as a member of the non-
aligned movement India will take ini-
tiative in resolving the middle-east
feuds between the Arab nations and
also help to resolve the Israel—Leb-mon
dispute; and

(d) if so, the details thereof?

. THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM): (a) Yes, Sir.

(b) The President of Cuba, the cur-
rent Chairman of the Non-Aligned
Movement consuited all the members
of the Movement and on the basis of
the unanimous replies received inform-
ed the Government of India that a
consensus hag been reached for nolding
the VIIth Summit at New Delhi. No
conference of Foreign Ministers was
held for this purpose. Our Foreign
Minister announced at the meeting of
Foreign Ministers and Heads of Dele-
gationg of Non-Aligned countries to the
37th Session of the U.N. General As-
sembly that the VIIth Non-Aligned
Summit is to be held in New Delhi
from 7th to 11th March, 1983.

~ (c) and (d) The Non-Aligned IMove-
ment has taken many initiatives to
resoive’ the problem. The Ministerial
Meeting of the Coordinating Bureau of
the Non-Aligned countries in Nicosia
in July, 1982 considered the guestion
of Palestine. It set up a 9-Member
Committee, including India to suggest
measures of concrete support and as-
sistance to the Palestinian and Lebg-
nese people. The Committee has visit-
ed capitals of several members of the
Security Council and has yet to sub-
mit its report. An Emergency Special
Session of the UN General Assembly
called at the initiative of the Non-
Aligned countries adopted on 24th
September, 1982, a resolution proposed
by 15 Non-Aligned Nations, including
India. The resolution, inter-alig, con-
demned the recent criminal massacre
of Palestinians in West Beirut and
urged the Security Council to conduct
an investigation into the circumstances
and extaut of the massacra,
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- Further discussions were held at the
Ministerial meeting of Non? ‘Alighed
Countries which met in New Yofk o
QOctober 2 and 5.

SHRI M, RAM GOPAL REDDY:
Sir, the reply of the hon. Minister is
a very comprehensive one. In the
reply, he has stated that resolution
was passed by 9-Member Committee
including India condemning the atro-
cities on Palestinians. I want #o
know what steps the Security Council
has taken, after  passing the resolu-
tion, in this regard, Also, I want to
know from the hon, Minister how °
many heads of Government have
agreed to attend this Conference.

SHRI A. A, RAHIM: We are expect-
ing all the Non-aligned countries to
attend the Conference,

SHRI M. RAM GOPAL REDDY:
What about the first parti of my ques-
tion? I wanted to know whether the
Security Council has taken any steps
to inquire into the massacre of Pales-
tinians.

MR. SPEAKER: This is about the
Non-aligned Conference. The Securi~
ty Council has nothing to do with it.

SHRI M, RAM GOPAL REDDY: I
want to know whether any steps have
been taken by the .Security Couneil
ire this regard.

SHRI A. A. RAHIM: The question
is about the Non-aligned Conference,
not about the. Security Council,

MR. SPEAKER: The Security
Council has nothing to do with it.

SHRI M. RAM GOPAL REDDY: in
the main reply, it is stated:

urged the Security
Council to conduct an investiga-
tion into the circumstances and
extent of the massacre.”

So, I want to  know whether the
Security Councl.l has done it or not,
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BHRI A. A. RAHIM: The position
in this regard has been very clearly
stated by our Madam Prime Minister
in her statement made on October 5,
in both the Houses. All the qetaxls
are given there, The hon. Member is
also aware of it.

SHRI M, RAM GOPAL REDDY:
May I know whether the Non-aligned
nations have  discussed about Iran-
Iraq war? He has not stated that.

MR, SPEAKER: How can he say
that? All the subjects are going to be
discussed.

DR. SUBRAMANIAM SWAMY: I
first welcome the appointment of Shri
Rahim; he is a very nice man....

MR, SPEAKER: Is that g reflection
on others?

DR. SUBRAMANIAM SWAMY: The
hon, Minister has just now informed
us that the Non-aligned Conference
will take up the question of Israel-
Lebanon disoute, ete. and particularly
try to obtain Israels withdrawal
from Lebanon, In ' view of the fact
that there is some ~ confusion in this
regard, particularly, amongst the Non-
aligned members, I would like to
know ‘whether the Government of
India have recognised the State of Is-
rael. T am no* talking about diplo-
matic relations. Has the Government
of India recognised the State of Is-
rael? g ’

SHRI M, RAM GOPAL REDDY: He
need not say about Iran-Trag war,
He has not stated that.

MR SPEAKER: That hag to be dis-
cussed; all the subjects are to be
discussed.

SHRI A, A. RAHIM: Regarding the
recognition of Israel, it does not arise
out of.this Question,

DR: SUBRAMANIAM SWAMY :
Why not? Yeu are going tto talk about
this, FEven the Nnn-ahgned countries
are asking about this. This question
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is going to come up, whethe;-‘xsmfel
should be expelled or not.

MR, SPEAKER: Shri Chitta Bmx,
next Questzon

DR. SUBRAMANIAM SWAMY:
Why do you want to save this Govern-
ment and the Minister?

Opening of Khunjerab Pass
<+
*67. SHRI CHITTA BASU:
SHRI NIHAL SINGH:

Will the Minister of EXTERNAL
AFFAIRS be pleaseq to state.

(a) whether Government have ledg-
ed a strong written protest with FPakis-
tan and China over the signing of a
Sino-Pak protocol on the opening of
Khunjerab Pass at terminus of Kara-
koram Highway in occupied Kashmir;
and

(b) if so, the reaction of the Govern-
ments of Pakistan and China in rela-
tion thereto?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A A. RAHIM): (a) ¥es, Slr

(b) In their written reply of 29th
Aug., 1982, the Pakistan Government
reiterated its position on Kashmir and
characterised India’s protest as “un_
warranted and unacceptable”.

The Chinese - Government in their
reply of 11th September, 1982 stated
that the opening of the Pass was
“something normal” in Sino-Pakistan
bilateral relations and it did not con-
cern any third country adding that it
did not involve “ownership” of Kash-
mir and “the dispute over Kashmir is
between India and Pakistan”.

SHRI CHITTA BASU: The reply of
Pakistan clearly indicates their claim
over Kashmir,

You might have alsy observed that
recently the representative of Pakis-
tan has also sought  in the United
Nationg to raise the question of Kash-

mir,





